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T AT
(FET XT)

arfag=aT
Has, 13 914, 2025

H3T. 1256(3F).—Fw=17 avFhT, 7 ¥ artertaad,1989 (1989 #1 24), e ¥oa (Ferred) sTfaftaaw 2008
(2008 =T 11) (/¥ =HH T8E TATT IT ATSATHAH Fgr 747 &) &1 o7 20 ‘T F @e (1) FRT J&F Ihal H TN
FA g, TE THTHTT 21 ST & THTT ¥ &6 Ao+ forw, ag fHy, S d@fer fawr zo9 sumeg aqq=1 1
oo T 8, WERTE TST % ATAAT, FAAAT TSI A9, STerriar forer & “Irstar Tor Al X Fafaead SemT &
ST T e Yo g F Aeared, e, yEde, $iY y=red & forw sraferd g, UE i #7 ool A &
arer 3 =TT w8l

IF W ¥ Raag FE =Ah , a90dT ¥ TH ATAg=Ar & v F adie e o F fae , 3w

srferAer 3 amer 207 FF I7-ameT (1) F erefim SwF s & forg weft g 3 oroie Sfi SUAnT 3 Hee 7 AT w5
T |

Sedsh AT AT, TEH TAFET qorfa ST Forge< qEuraT (MIW), SITeAT e ST 98y 1
e o T ST sfie SEer sraTe Sua ot FIITT ST TR TTIAERTI SMerahdl i A mTa =9 7 77 ffer sraerft
& HTETH | AT FT AGHT TG HT 3T UH A& o6 a1 Fd q9T THT = F & TATT A< Als af, o
T TSI STA9TH TH |, <L G, TT AT STEAT T AT HL T IT SAATATT F T |

I AT T=H FT g 20 T FT IT-eTT (2) F el Feqw JrrerrT<r grer har w2 v sraer sifaw g |
1816 GI1/2025 @)
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TH ATSEAAT % ST A ATAT (A FT TG S W F 7 41 I ¢ A7 Faag =ARE g ae1q
TTTETEY o ST FTATAd § 3T fAreqvr o S wehar gl
LA

HETTY TS & STTAAT forel o stavta 11 e T [ X TRAISHT ““StoiaT T it I FeA (de et
STAT & ST forg st it S et i 1 9= a1 Sa+ e |@fen Bewr |

o 712
: GRICTH
:: IEEL :{Gﬁ; 11::7 712 TER IRFE FATH | 1T Hg agﬂ a7 (3.
T 8% (B, | <)
)
1 TUTET AT HIX T TAT 10 83 1 8.6700 4.1211
2 TTENETE Ao Ugz 9 3a7 6 | 84 1 9.7200 2.4690
3 ST AT ATSFATS F3A2 | 87 2 5.1500 | 2.1419
4 FEATH fraTSit |r9es 7 3% 3 88 2 5.2000 1.2871
5 TSI 290 ATsHhars 73av 3 | 103 1 1.6100 | 0.8581
6 TS Wéﬁ W 104 1 2.3000 2.0762
(TET. oITE= HOTE)
FTATETES T H1L F A< 5
7 (ARME §as qa% FHEEHaT | 215 1 6.7300 | 0.1750
TS 7 for)
R U S FATH ITHTLL AT o A< 8 213 1 0.0300 0.0244
9 HATH IMHET 1S T 3dL 7 214 1 1.5500 0.3195
10 :Ia“q TS TRATS 7 70 208 1 3.8700 1.3832
11 TW P TRt 7 = 209 1 3.4000 2.2143
12 W%ﬂ?%ﬁl‘l@f‘q’%ﬁ?2 211 1 2.7100 0.3192
13 AT THATS; fgame 737 9 210 1 6.8400 1.0656
14 TS HAATT TogTo7 7 2a€ 20 | 15 1 10.6700 1.7576
15 ﬁmwmaw 6 16 1 3.8800 0.3737
Rl 72.33 | 20.5859
(8.3) | (B.9R)
1 | ST | &A1Y EIEUIE] SECIES 159 - 1.7700 0.8477
1.7700 0.8477
L (8.3) | (B.9R)
1 T THIH =2 9 247 4 353 1 5.9600 | 0.0257
2 TorawTSir Feehts wra 358 1 1.1500 | 0.4914
3 | ST | F&ATYX CIECH 5 Ferl e 7 = 357 1 1.1100 0.7763
4 TorawTSir Feehtes @ 356 1 0.5200 | 0.4605
feraTSIT Feelts @ara 355 1 0.5800 0.3890
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3

6 e =TSt g 354 1 1.3800 0.6303
ERERERICI I R R
7 ?m 360 1 1.5200 0.5857
8 e ATy feeT =T 9 3a< 18 351 1 14.5500 | 3.4472
9 I FgaT dfeead 7 7a7 3 347 1 1.4400 | 1.4303
e T A<
10 T-ZEW m 349 2 11.6000 1.8265
11 EPIEIESIEIRTEIE 318 1 8.0700 1.0120
TRt oo foraeTe s ot SR
12 239 1 1.3400 0.0414
T Za<
13 W&T@WHWS 319 1 9.0600 0.1112
14 EREIESIEIRGEIE] 325 1 2.2400 0.8341
15 EREIEEIEIREEIE) 326 1 3.9600 1.2481
16 AT STHTgT fHTs 9 397 9 320 1 9.3600 3.4766
17 IERIEUESIEIRE BICAC SRS 280 1 9.3500 1.0126
18 g RRHawE == e 7 7 w
. o 322 1 9.0000 3.3424
19 TegTe SAATE arehy 9 3a< 18 | 259 1 110.4900 | 2.5360
20 ﬁ'g?«erHld AT A1 T
X 230 1 3.6900 0.2775
B el
21 A T FEF F3av 5 | 229 1 6.1000 | 4.2766
22 ATHEE ATOIT HEATOIT STAhT 226 1 0.2900 0.2868
23 FISTET ATUT ITF ATCqT AR | 225 1 0.7700 0.6690
24 TSI T2 10
m = 223 1 8.0400 0.0192
TdL 6
25 FEHETS HETATIT SAAHTT T
. 227 1 2.5100 0.2189
SITAAT | d*dTYY HIsd] W?
26 FEHETS HIGATT AAHT T
242 1 2.3500 0.7481
EGAWA
27 FEHETE HTGATIT SAAHT T
243 1 10.9300 3.2937
3dT 13
28 TETTT AToIT FEAT AToaT
. 224 1 0.5800 0.5635
AAFTT
237.94 34.0306
3
(B.9) | (B.3m)
1 ) LEEIEY 315 - 45.8600 1.0921
ST | TEATIT AT
2 LIREGE - 0.00 3.7245
45.8600 4.8166
A
(B.9) | (B.3m)
1 o ST LTS o 7 A< 1 123 1 2.6100 | 0.5669
SITAAT | dedTYY "1\*1|°h‘:|'|T|_&
2 g ferme e 7 397 6 125 1 3.8400 | 0.2904
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TEATSIT FHISET FTE T 3q7 7 122 2 6.6800 | 0.8338

4 FATH FHAATT TG0 T TA< | 119 1 0.5300 0.0637
ST ARTETAE 7 2a7 16 121 2 7.3800 | 1.0441

21.04 2.7989

¥ (.9) | (B.9R)

1 IS AT STt o5 F Za< 5 241 1 2.7400 | 1.0275
2 FAS A q@F A TAT | | 242 1 1.5600 | 0.1318
3 FSAT SITSM 9T F 3a7 3 243 1 3.6500 | 0.7294
4 fareo] TEHTSIt 9% 7 397 1 244 1 6.9800 | 0.8511
5 TSI FHTH 7L T AT | 248 1 3.4000 | 0.7294
6 A Fefors e g zav | 250 1 3.4000 | 0.7256
7 AT g d ST I9(e T 2aL 5 | 251 1 3.6500 0.1243
8 0 T T A < 260 1 7.6500 | 0.4612
9 TEAATATS HLUTHL AL T A6 | 261 1 6.4500 | 0.3375
10 oo saa Raw a3av2 | 268 1 3.4400 | 0.2111
11 9T TogTe Bates 7 7av 2 269 1 2.1000 | 0.1688
12 A9 TegTe fgate 37 5 270 2 5.5500 | 0.4438
13 TOTET ATETE A2S T A7 4 271 1 3.5300 | 0.3147
14 e e T T 37 4 272 1 9.4100 | 0.6795
15 e W Ramw g zae 3 | 273 1 0.7400 | 0.0022

SITAAT | d<dTYL | HIAKXHOITA
16 g FATH 9 qTY] T AT 4 283 1 1.4300 | 0.1369
17 wi A SR 282 1 2.1000 | 0.0233
18 e T faw azaw 5 | 284 1 1.5600 | 0.6671
19 THATT TEIH 397 T A< 3 307 1 2.0000 0.5933
20 Mg FEH A 73d75 | 285 1 3.1100 | 0.6018
21 :_m TRt 7 7 311 1 5.1900 | 0.5001
22 3_{33 T 7 313 1 4.2900 | 0.7140
23 FATETS qaTH FAT 7 TAT 2 312 1 1.8200 | 0.0714
24 i%m% ST fTe 7 7T 315 1 4.9000 | 0.0002
25 AT AT 29T 7 2a7 | 318 1 1.0600

26 TW ST fTe 7 57T 319 1 1.4200 00005
93.13 | 10.2465

L (B.9) | (B.3m)

1 | ST | FEATRE | TBRISSIE | B ST A7ds F 247 | 51 1 0.8100 0.4686
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2 e REAER N 52 1 0.0200 | 0.0187
3 g ST 93as 7 3a7 4 53 1 2.8700 | 1.4981
4 | oA e T T za 50 1 1.5800 0.8304
SITeAAT deqdYl | YOI{HhdDIT4 N
5 B AT AT 974 9 3a¥ 7 54 1 4.3900 1.6365
o 9.67 4.4523
(@ 9) | (B 3)
1 IEEEIREECERERSIE R RN ES
397 1 9.9200 2.1613
33
2 EHEE N ENERLEEEREREE) 392 1 14.2700 2.3075
3 TS AT AT T A% 1
391 6.4500 1.2592
93
4 WUQ’WH@HWM 390 1 2.1100 0.3228
5 foraTSir A STaa 9 3a7 6 | 388 1 2.3900 0.0043
6 AT TAATHSTE AT 386 1 1.4600 0.5161
7 IREIBIEGICIRESICECECE 387 1 1.6200 0.8620
8 YT I ST9a F 3 12 251 1 14.3400 0.0131
STAAT | FEFTIE | FEAETst :
9 T e 2w 7 347 | 252 1 8.9900 2.4358
10 AT FERaa TMEHT F TAT 1
5 256 1.4700 0.0906
11 RN T T T T AL 6 254 1 4.3100 1.2923
12 HEFATATS, FATN Al T TAT 1
232 21.3900 2.7576
20
13 ST qui=g Aot 9 Ta< 4 244 1 18.0900 | 2.1826
14 AT THAHATS TEeT 245 1 3.3900 0.8226
15 LRI EFE P ELE GRS 243 1 7.4000 1.6848
16 TSz vae g zaw 6 | 238 1 5.3700 1.4499
122.97 20.1625
3
(8 9X) | (& 3X)
1 CIERIEIERAGEISIE R 395 1 4.3500 2.3187
2 ITTATETE TOTTALTT HIEA T 3% 1
3 391 3.2200 0.7086
3 TS ATIOTRTS aTa F a7 1
3 388 2.2100 1.0284
4 FATATE T TE T 35 433 1 7.1500 0.7819
STAAT | TEATIE LEELE
5 TR AR AFS T TATS | 442 1 14.2400 | 1.3926
6 ﬁﬁ?ﬂ?@aéﬁ'{ 14 449 1 5.1800 1.0937
7 31@91TW3TW<‘=[3‘¢R4 689 1 8.1100 1.1671
8 q@ETETs WeR AT 73974 | 688 1 7.2400 | 1.0030
9 BRI ICIRAE IR 684 1 2.2200 0.6678
10 TRTET RIIAATS A T 3a< 5 682 1 4.4700 0.3476
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11 TFHATT GEATT T TA7 6 681 1 5.6500 | 0.6681
12 FIETATS FTLATL SRETT T ZAT 1

5 680 45900 | 0.4530

13 LT TISITETH FaH F 2T 7 678 1 3.2400 | 0.3515
14 arfereaT TN FEw A TAC 7 | 677 1 2.9800 | 0.3024
15 forTa OISt FEw 7 Ta 5 676 1 3.3000 | 0.2136
16 sigper Froop ST T AT 15 679 1 12.0900 | 0.4863
17 o[ AT FEH T AL | 675 1 3.5400 | 0.1721
18 ST AEHOT FIH F TAT 12 674 1 7.9100 | 0.8984
19 iwr% AT S T 3 672 1 7.7800 | 1.2108
20 for@maTs w7 zav 3 670 1 2.3300 | 0.5414
21 ?jmm o AT 669 1 5.9000 | 1.0300
22 foremaTs g 7 =< 10 666 1 3.4600 | 0.6978
23 AT AT A1+ T3aT 5 | 664 1 5.1800 | 1.2253
24 FTATE THATT U< F Ta< 18 663 1 8.9900 | 0.1306
25 AT JATSIT 9 TA7 6 662 1 5.5600 | 0.3753
26 TS 92 qias 73av 8 | 660 1 10.7500 | 0.8058
27 YT THATT F57S F 247 | 661 1 6.6500 | 0.7840
28 39T BT F TAY 2 649 1 0.9800 | 0.4751
29 FeHT FT T2 T TAT 35 648 1 30.6900 | 3.3001
30 farerrer Shermer STTere 625 1 0.5700 | 0.1996
31 THATA 7  3a7 6 628 1 5.8300 | 0.7187
32 T 2 MBI T TAT 6 643 1 5.5600 | 0.4564
33 AT A ATAEY T 3a7 8 | 640 1 4.4400 | 0.3374
34 FARNT AT TTTE 7 3a¢ 15 | 650 1 11.9000 | 1.7807
- 218.26 | 28.1238

(@.5) | (B.3R)

1 Hrat foraTsit WE 7 397 8 398 1 12.6000 | 2.3647
2 arEdEE AT S aTae 5 | 396 1 1.7300 | 1.6580
3 TFATE HFH I T 2a< 10 397 1 3.5900 1.3562
4 IMEEEEEIRE sl 390 1 0.0300 | 0.0300
5 eIl AHATSIT F A% 2 389 1 3.2100 0.7916
6 foraTsit wrforwaa 7 2av 2 387 1 1.6000 | 0.2432
7 ST WrEde 7 3a7 3 380 1 0.0700 | 0.0073
8 e AT Rate 7 3a7 | 379 1 1.6400 0.1870
9 IEECEICIRERECIE 381 1 0.5300 0.0039
10 T o 7 37 3 382 1 1.3000 | 0.1947
11 TFHATT F49% F TaAT 3 374 1 45300 | 0.1841
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12 zﬂjﬁ AT G 3 375 1 4.0600 | 0.3748
13 FAAATS 0. THIATT T 2a< 5 413 1 7.6700 0.4510
14 T TS F TAT 12 411 1 48100 | 0.4714
15 HSTT ST 199 F T4 3 415 1 1.6900 | 0.3484
16 TWETETE JITH 7 Za< 16 434 1 6.3600 | 0.5650
17 ECARERICIE] 444 1 0.5100 0.2979
18 FIG LW U5 7 T | 446 1 1.3400 | 0.2158
19 TATT 9ITHT 7 24T 1 447 1 15000 | 0.1774
20 & 4T 9 2a7 3 448 1 2.3300 | 0.1813
21 e AT T AT 5 445 1 2.0000 | 0.3053
22 ATSHATET 53 7 3a7 2 414 1 0.0400 | 0.0400
63.14 10.449
i (.3) | (B.3R)
1 SrerTaTE Qe e 7 Ta<
) 284 2 42500 | 0.3718
2 | ST | ST ARETS | FfEar Teig e 7 3a7 2 281 1 1.0900 0.0318
afaar woig e g zav 2 280 1 1.0100 | 0.1832
4 Tfaar T e a zav 2 279 1 1.0400 0.2383
7.39 0.8251
i (8.3) | (B.3))
P
T 893.59 | 137.3391
®. (@ 9%) | (@ )
L)

[T. |. G197/Jalna-Jalgaon New Line /March/20A]

SaTeT THT TS, H&T TeTH = e (Fefm)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION

Mumbai, the 13th March, 2025

S.0. 1256(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
Act, 1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that
for the public purpose, the land, the brief description of which has been given in schedule annexed hereto, is
required for purpose of execution, maintenance, management and operation of Special Railway Project, namely
“Ajanta Caves Rail Connectivity from Jalna to Jalgaon (174 Kms)” in the District of Jalna, Chhatrapati

Sambhaji Nagar & Jalgaon in the State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid

purpose under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Deputy Collector Land
Acquisition (MIW), Jalna, Taluka Jalna & Badnapur of District Jalna Maharashtra in writing and shall set out
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the grounds thereof, and the Competent Authority shall give the objector the opportunity of being heard, either in
person or by legal practitioner and may, after hearing such objections and after making such further enquiry, if any,

as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

final.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project of “Ajanta Caves Rail Connectivity from Jalna to Jalgaon” for 11 villages in the District Jalna in the

State of Maharashtra.

Sl. | District | Tehsil Village Land Owners Name | Survey | Land Area as | Acquisition
No. according to 7/12 No./ | Holding | per 7/12 Area
Gatt | Method | Extracts (H.R)
No. (H.R)
1 Jalna | Badnapur Khadgaon Ganesh Appa More & 83 1 8.6700 4.1211
10 Others
2 Gangasagar Bai Vishnu 84 1 9.7200 2.4690
Padul & 6 Others
3 Jagannath Appa 87 2 5.1500 2.1419
Naikwade & 2 Others
4 Chandrabhan  Shivaji 88 2 5.2000 1.2871
Sabale & 3 Others
5 Pandurang Devrao 103 1 1.6100 0.8581
Naikwade & 3 Others
6 Lakshmibai Janardhan 104 1 2.3000 2.0762
Bhanuse (Acquired by
Maharashtra Govt.)
7 Babasaheb Pandurang 215 1 6.7300 0.1750
More & 5 Others
(Nagpur Mumbai Super
Communication
Express Way. Ltd).
8 Kailash Damodhar 213 1 0.0300 0.0244
Tadage & 8 Others
9 Kailash Damodhar 214 1 1.5500 0.3195
Tadage & 7 Others
10 Baburao Bhaurao 208 1 3.8700 1.3832
Naikwade & 6 Others
11 Kamlakar Vishwanath 209 1 3.4000 2.2143
Hivale & 4 Others
12 Babu Kisan Hivale & 2 211 1 2.7100 0.3192
Others
13 Uttam Rambhau Hivale 210 1 6.8400 1.0656
& 9 Others
14 Ganpath Keshavrao 15 1 10.6700 1.7576
Chavhan & 20 Others
15 Limba Lalu Chavhan & 16 1 3.8800 0.3737
6 Others
Total 72.33 20.5859
(H.R) (HR)
1 Jalna | Badnapur Khadgaon Government 159 - 1.7700 0.8477
Total 1.7700 0.8477
(H.R) (HR)
1 Jalna | Badnapur Mandwa Babu Tukaram Chand 353 1 5.9600 0.0257
& 4 Others
2 Bhikaji Kundalik 358 1 1.1500 0.4914
Kharat
3 Babasaheb Bhikaji 357 1 1.1100 0.7763

Kharat & 2 Others
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Sl. | District | Tehsil Village Land Owners Name | Survey | Land Areaas | Acquisition
No. according to 7/12 No./ | Holding | per 7/12 Area
Gatt | Method | Extracts (H.R)
No. (H.R)
4 Bhikaji Kundalik 356 1 0.5200 0.4605
Kharat
5 Bhikaji Kundalik 355 1 0.5800 0.3890
Kharat
6 Bhimrao Chokhaji 354 1 1.3800 0.6303
Kharat
7 Bhausaheb Kisanrao 360 1 1.5200 0.5857
Shevale & 1 Other
8 Pandharinath Bhivsan 351 1 14.5500 3.4472
&
9 Uttam Kaduba 347 1 1.4400 1.4303
Ambbhildhage & 3
Others
10 Appasaheb Balasaheb 349 2 11.6000 1.8265
Chand & 12 Others
11 Zhingraji Bajaba Misal 318 1 8.0700 1.0120
12 Sindhu Appa Shivram 239 1 1.3400 0.0414
Appa Alankar & Other
13 Baban Dagadu Misal & 319 1 9.0600 0.1112
5 Others
14 Piraji Bajava Misal 325 1 2.2400 0.8341
15 Piraji Bajava Misal 326 1 3.9600 1.2481
16 Namdeo Damodhar 320 1 9.3600 3.4766
Misal & 9 Others
17 Zingraji Bajaba Misal 280 1 9.3500 1.0126
& 4 Others
18 Dagadu Himmatrao 322 1 9.0000 3.3424
Chand & 7 Others
19 Pralhad Ambadas 259 1 110.4900 2.5360
Vadekar
20 Vitthal Appa Rukhman 230 1 3.6900 0.2775
Appa Nayaku & 1
Other
21 Jalna | Badnapur Mandwa Sunil Jankiram Alankar 229 1 6.1000 4.2766
& 5 Others
22 Namdeo Appa Satava 226 1 0.2900 0.2868
Appa Alankar
23 Kondiba Appa Sakh 225 1 0.7700 0.6690
Appa Alankar
24 Nanasaheb Panditrao 223 1 8.0400 0.0192
Chavhan & 6 Others
25 Rukhmanbai Mahadu 227 1 2.5100 0.2189
Appa Alankar & 7
Others
26 Rukhmanbai Mahadu 242 1 2.3500 0.7481
Appa Alankar & 7
Others
27 Rukhmanbai Mahadu 243 1 10.9300 3.2937
Appa Alankar & 13
Others
28 Sadashiv Appa Satava 224 1 0.5800 0.5635
Appa Alankar
Total 237.94 34.0306
(H.R) (HR)
1 Jalna | Badnapur Mandwa Government 315 - 45.8600 1.0921
2 Gairan - 0.00 3.7245
Total 45.8600 4.8166
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Sl. | District | Tehsil Village Land Owners Name | Survey | Land Areaas | Acquisition
No. according to 7/12 No./ | Holding | per 7/12 Area
Gatt | Method | Extracts (H.R)
No. (H.R)
(H.R) (HR)
1 Jalna | Badnapur | Najik Pangri | Pankaj Sureshchandji 123 1 2.6100 0.5669
Jain & 1 Other
2 Dagadu Hiraman 125 1 3.8400 0.2904
Villore & 6 Others
3 Gabaji Kondiba 122 2 6.6800 0.8338
Gorpade & 7 Others
4 Kailash Keshavrao 119 1 0.5300 0.0637
Chavhan & 1 Other
5 Prakash Bhagwanrao & 121 2 7.3800 1.0441
16 Others
Total 21.04 2.7989
(H.R) (HR)
1 Jalna | Badnapur | Mandeulgaon | Dagaduba Januji 241 1 2.7400 1.0275
Shelke & 5 Others
2 Chatrabhuj Kisanrao 242 1 1.5600 0.1318
Shelke & 1 Other
3 Dagaduba Januji 243 1 3.6500 0.7294
Shelke & 3 Others
4 Vishnu Rakhmaji 244 1 6.9800 0.8511
Shelke & 11 Others
5 Gajanan Sudhakar 248 1 3.4000 0.7294
Magar & 1 Other
6 Nitin Kundalik Magar 250 1 3.4000 0.7256
& 1 Other
7 Babasaheb Jagannath 251 1 3.6500 0.1243
Ujed & 5 Others
8 Kamlabai Bhaskar 260 1 7.6500 0.4612
Hivale & 10 Others
9 Shakuntalabai 261 1 6.4500 0.3375
Sudhakar Magar & 6
Others
10 Dilip Trimbakrao 268 1 3.4400 0.2111
Hivale & 2 Others
11 Ashok Pralhad Hivale 269 1 2.1000 0.1688
& 2 Others
12 Ashok Pralhad Hivale 270 2 5.5500 0.4438
& 5 Others
13 Ganesh Bhanudas 271 1 3.5300 0.3147
Narode & 4 Others
14 Devidas Tilakchand 272 1 9.4100 0.6795
Kuche & 4 Others
15 Digambar Gangaram 273 1 0.7400 0.0022
Hivale & 3 Others
16 Shaikh Salim Sk. Pashu 283 1 1.4300 0.1369
& 4 Others
17 Tulshiram Aachutrao 282 1 2.1000 0.0233
Hivale & 4 Others
18 Vinayak Bapurao 284 1 1.5600 0.6671
Hivale & 5 Others
19 Eknath Rustam Ujade 307 1 2.0000 0.5933
& 3 Others
20 Gorakh Sakharam 285 1 3.1100 0.6018
Morbale & 5 Others
21 Pandit Vinayakrao 311 1 5.1900 0.5001
Hivale & 7 Others
22 Annapurnabai 313 1 4.2900 0.7140
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Sl. | District | Tehsil Village Land Owners Name | Survey | Land Areaas | Acquisition
No. according to 7/12 No./ | Holding | per 7/12 Area
Gatt | Method | Extracts (H.R)
No. (H.R)
Manikrao Hivale & 3
Others
23 Kantabai Sudam Hivale 312 1 1.8200 0.0714
& 2 Others
24 Sindhubai Atmaram 315 1 4.9000 0.0002
Hivale & 12 Others
25 Narayan Namdeo 318 1 1.0600 0.0005
Hivale & 1 Others
26 Sindhubai Atmaram 319 1 1.4200
Hivale & 4 Others
Total 93.13 10.2465
(H.R.) (HR.)
1 | Jalna Badnapur Patharde- Chabu Jyoti Narwade 51 1 0.8100 0.4686
ulgaon & 1 Other
2 Devidas Santukrao 52 1 0.0200 0.0187
Shinde
3 Chabu Jyoti Narwade 53 1 2.8700 1.4981
& 4 Other
4 Gajanan Devidas 50 1 1.5800 0.8304
Shinde & 1 Other
5 Indumati Bhagnath 54 1 4.3900 1.6365
Narwade & 7 Others
Total 9.67 4.4523
(H.R) (HR)
1 Jalna | Badnapur | Dawalwadi | Vivekanand Babanrao 397 1 9.9200 2.1613
Jadhav & 33 Others
2 Badam Ajabrao Jadhav 392 1 14.2700 2.3075
& 5 Others
3 Badamrao Ajabrao 391 1 6.4500 1.2592
Jadhav & 93 Others
4 Kadubai Radhakisan 390 1 2.1100 0.3228
Tathe & 61 Others
5 Shivaji Motiram Jadhav | 388 1 2.3900 0.0043
& 6 Others
6 Malti Gyanshyam 386 1 1.4600 0.5161
Goyal
7 Shivaji Motiram Jadhav 387 1 1.6200 0.8620
& 1 Others
8 Premnath Chagan 251 1 14.3400 0.0131
Jadhav & 12 Others
9 Ashok Srimanthrao 252 1 8.9900 2.4358
Kadam & 1 Other
10 Sunita Chandrakant 256 1 1.4700 0.0906
Gadekar & 2 Others
11 Kishor Ganpath 254 1 4.3100 1.2923
Karande & 6 Others
12 Chandrakalabai Kalyan 232 1 21.3900 2.7576
Londe & 20 Others
13 Deepak Purnachandra 244 1 18.0900 2.1826
Kulkarni & 4 Others
14 Bhavesh Rameshbhai 245 1 3.3900 0.8226
Patel
15 Nirmala Ravindra 243 1 7.4000 1.6848
Agrawal & 5 Others
16 Ritesh RajendraPrasad 238 1 5.3700 1.4499
Mishra & 6 Others
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Sl. | District Tehsil Village Land Owners Name | Survey Land Area as | Acquisition
No. according to 7/12 No./ Holding | per 7/12 Area
Gatt Method | Extracts (H.R)
No. (H.R)
Total 122.97 | 20.1625
(H.R) (HR)
1 Jalna | Badnapur | Tupewadi Parvatabai Shivaji & 4 395 1 4.3500 2.3187
Others
2 Shobhabai Ganpath 391 1 3.2200 0.7086
Bhosale & 3 Others
3 Dhyaneshwar Manikrao 388 1 2.2100 1.0284
Bavane & 3 Others
4 Kantabai Sarjerao 433 1 7.1500 0.7819
Ragade & 5 others
5 Yogesh Jugalkishor 442 1 14.2400 1.3926
Bhakkad & 5 Others
6 Kanhiram Pandu & 14 449 1 5.1800 1.0937
Others
7 Ankushrao Bapurao & 689 1 8.1100 1.1671
4 Others
8 Tulsabai Gangadhar 688 1 7.2400 1.0030
Shinde & 4 Others
9 Vishwanath Sakharam 684 1 2.2200 0.6678
Magar & 5 Others
10 Bhagwan Kashinath 682 1 4.4700 0.3476
Magar & 5 Others
11 Eknath Pandharinath & 681 1 5.6500 0.6681
6 Others
12 Kondabai Karbhari 680 1 4.5900 0.4530
Jagtap & 5 Others
13 Ankush Rajaram 678 1 3.2400 0.3515
Kadam & 7 Others
14 Shashikala Rajaram 677 1 2.9800 0.3024
Kadam & 7 Others
15 Bhimrao Pujaji Kadam 676 1 3.3000 0.2136
& 5 Others
16 Ankush Vishnu Thete 679 1 12.0900 0.4863
& 15 Others
17 Arjun Laxman Kadam 675 1 3.5400 0.1721
& 3 Others
18 Anna Laxman Kadam 674 1 7.9100 0.8984
& 12 Others
19 Shantabai Aasara Appa 672 1 7.7800 1.2108
Tavale & 7 Others
20 Lilabai Prabhu & 3 670 1 2.3300 0.5414
Others
21 Tukaram Narayan 669 1 5.9000 1.0300
Shelke & 17 Others
22 Lilabai Prabhu & 10 666 1 3.4600 0.6978
Others
23 Bhanudas Ranganath 664 1 5.1800 1.2253
Salunke & 5 Others
24 Karbhari Eknath Thete 663 1 8.9900 0.1306
& 18 Others
25 Ramrao Juyaji & 6 662 1 5.5600 0.3753
Others
26 Sarjarao Sadaram 660 1 10.7500 0.8058
Salunke & 8 Others
27 Pandharinath 661 1 6.6500 0.7840

Raghunath Kathode &
1 Other
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Sl. | District | Tehsil Village Land Owners Name | Survey | Land Areaas | Acquisition
No. according to 7/12 No./ | Holding | per 7/12 Area
Gatt | Method | Extracts (H.R)
No. (H.R)
28 Ankush Habu & 2 649 1 0.9800 0.4751
Others
29 Bansi Kalu Chavhan & 648 1 30.6900 3.3001
35 Others
30 Vishal Kailash Jadhav 625 1 0.5700 0.1996
31 Ramlal Pandu & 6 628 1 5.8300 0.7187
Others
32 Sheshrao Habu Rathod 643 1 5.5600 0.4564
& 6 Others
33 Kundalik Gangaram 640 1 4.4400 0.3374
Malusare & 8 Others
34 Fulsingh Bhaurao 650 1 11.9000 1.7807
Rathod & 15 Others
Total | 218.26 | 28.1238
(HR) (HR)
1 Jalna | Badnapur | Bavanepangri | Sanjivani Shivaji 398 1 12.6000 2.3647
Regude & 8 Others
2 Saraswatibai Shrirang 396 1 1.7300 1.6580
Ugale & 5 Others
3 Indubai Ankush Ugale 397 1 3.5900 1.3562
& 10 Others
4 Narayan Jijarao & 1 390 1 0.0300 0.0300
Other
5 Tanhaji Mamtaji & 2 389 1 3.2100 0.7916
Others
6 Shivaji Manikrao & 2 387 1 1.6000 0.2432
Others
7 Aji Moddin & 3 Others 380 1 0.0700 0.0073
8 Bhikan Nanarao Hivale 379 1 1.6400 0.1870
& 1 Other
9 Bhikan Nanarao Hivale 381 1 0.5300 0.0039
10 Bhikha Bhivsaen & 3 382 1 1.3000 0.1947
Others
11 Eknath Kacharu & 3 374 1 4.5300 0.1841
Others
12 Krishnabai Manikrao 375 1 4.0600 0.3748
Bhosale & 4 Others
13 Kanchanbai P. Bansilal 413 1 7.6700 0.4510
& 5 Others
14 Ganpath Gabaji & 12 411 1 4.8100 0.4714
Others
15 Sanjay Bapurao Bavane 415 1 1.6900 0.3484
& 3 Others
16 Dagadabai Sudam & 16 434 1 6.3600 0.5650
Others
17 Baliram Dhondiba 444 1 0.5100 0.2979
18 Kanhiram Pandu & 1 446 1 1.3400 0.2158
Other
19 Pratap Shama & 1 447 1 1.5000 0.1774
Other
20 Gobara Poma & 3 448 1 2.3300 0.1813
Others
21 Devidas Fakriba & 5 445 1 2.0000 0.3053
Other
22 Bhausaheb Dagadu & 2 414 1 0.0400 0.0400

Others
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Sl. | District | Tehsil Village Land Owners Name | Survey | Land Areaas | Acquisition
No. according to 7/12 No./ | Holding | per 7/12 Area
Gatt | Method | Extracts (H.R)
No. (H.R)
Total 63.14 10.449
(H.R) (H.R)
1 Jalna Jalna Nagewadi | Ashabai Tulshiram 284 2 4.2500 0.3718
Gandhile & 2 Others
2 Savita Rajendra Jindal 281 1 1.0900 0.0318
& 2 Others
3 Savita Rajendra Jindal 280 1 1.0100 0.1832
& 2 Others
4 Savita Rajendra Jindal 279 1 1.0400 0.2383
& 2 Others
Total 7.39 0.8251
(H.R) (H.R)
Grand 893.59 | 137.3391
Total (H.R.) (H.R)
(in
Ha.)
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